Mahesh Chandra Nayak, S/o Late m
Retired Parcel Porter, R/o Munna Auto Garac
New Motor Stand, Mauranipur, Distt. Jhan:

‘.‘?i sessussasanmiie W
(By Advocate: Shri R.P. SINGH)
‘ v X, Union of India through General Manager,
North Central Railway, Allahabad.

2 D.R.M, Jhansi Division, Jhansi.
..... . REesSpondents
(By Advocate: Shri )

ORDER

Through this O0.A the applicant has sought
direction to the respondents for appointment on
compassionate grounds.

£ B The father of the applicant, who was working as
P/Man Grade ‘A’ in substantive capacity, was medical

de-categorized on 19.10.1980 for A/II,
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4. Accordingly the respondent No. 2 i.e. .E.ﬁ

‘|'_
N.C.R, Jhansi Division, Jhansi is directed to mmi@eﬁ

1! and decide the representation of the applicant within a
period of 4 months from the date a copy of this order
alongwith copy of representation is filed. The
respondent No. 2 shall pass a detailed and speaking order

under intimation to the applicant.

8. With the aforesaid observationt the 0.2 is

disposed of at the admission stage itself. No costs.




